
THE GAUHATI HIG H COURT AT GUWAHATI
(HrGH COURT OF ASSA M, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. Hc.vrr-2u 2008(Pt.)/ 1r88UA.

From Shri Saptarshi Garg,

-loint Registrar (Vigilance),
Gauhati Hrgh Court,
Guwahati.

To, The loint Registrar,
Gauhati High Court, Itanagar permanent Bench,
Naharlagun, Arunachal pradesh.

Dated Guwahati,

I
December,2022.

Sub: - Casual Leave

Ref:- HC(iB)-vIG/01/2022 Dated 02.12.2022.

Sir,

with reference to the above, I am directed to inform you that Shri Ito
Basar, District & sessions Judge, Khonsa, Trrap District have been granted casual
leave for 3 days from 06.12.2022 to o9.r2.2o22 with station reave
peremission from the evening of o3.L2.2o22 to 0g.12.2022. Further, the
next senior most ludicial officer at the station would remain in charge of his court and
office during his absence.

Yours faithfully,

ii.l^
lT. REGTSTRAR (VIGILANCE)

Mem NO.HC.VI I-21/2008a ft.)/11882-11883/A. dated o6- tL- ?-oz-z-
Copy to:

1. Shri Ito Basar, District & Sessions Judge, Khonsa, llrap District, Arunachal
Pradesh for information.
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;frne Project Manager, Gauhati High Court
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